FORM A

PUBLIC ANNOUNCEMENT

(Under Regulation 6 of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF

LABHANSHI AGRITECH PRIVATE LIMITED

RELEVANT PARTICULARS

. | Name of corporate debtor LABHANSHI AGRITECH PRIVATE LIMITED

1

2. | Date of incorporation of corporate debtor | 22-09-2021
3. | Authority under which corporate debtor | ROC Gwalior
is incorporated / registered

4. | Corporate Identity No. / Limited Liability | U15100MP2021PTC057591
Identification No. of corporate debtor

5. | Address of the registered office and 410-Apollo Tower 2 M.G. Road, Indore, MP,

principal office (if any) of corporate India, 452001
debtor
6. | Insolvency commencement date in 08th January, 2026
respect of corporate debtor (Order received via email on 12.01.2026)
7. | Estimated date of closure of insolvency | 11th July, 2026
resolution process (180 Days From the date of receipt of Order)

8. |Name and regjstration number of the Mr. Navin Khandelwal
insolvency professional acting as interim | Reg.No:

resolution professional IBBI/IPA-001/IP-PO0703/2017-18/11301

9. |Address and e-mail of the interim Address:-206, Navneet Plaza 5/2 Old Palasia,
resolution professional, as regjstered Indore- 452018
with the Board Email: navink25@yahoo.com

10. | Address and e-mail to be used for Address:206, Navneet Plaza 5/2 Old Palasia,
correspondence with the interim Indore- 452018
resolution professional Email: ibc.labhanshiagritech@gmail.com

11. | Last date for submission of claims 26th January, 2026

(14 days from the date of order received by IRP)

12. | Classes of creditors, if any, under clause |Based on limited information, there is no class of
(b) of sub-section (6A) of section 21, creditor u/s 21(6A)(b) of IBC 2016

ascertained by the interim resolution
professional

13.|Names of Insolvency Professionals Not Applicable.
identified to act as Authorised
Representative of creditors in a class
(Three names for each class)

14.(a) Relevant Forms and (a) Weblink: https;//ibbi.gov.in/en/home/downloads
(b) Details of authorized representatives | Physical address: As per point 10
are available at: (b) Not applicable as per information

available with IRP till date

Notice is hereby given that the National Company Law Tribunal Indore Bench has ordered

the commencement of a corporate insolvency resolution process of the Labhanshi

Agritech Private Limited on O8th January, 2026.

The creditors of Labhanshi Agritech Private Limited, are hereby called upon to submit their

claims with proof on or before 26th January, 2026 to the interim resolution professional at

the address mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All

other creditors may submit the claims with proof in person, by post or by electronic means.

Afinancial creditor belonging to a class, as listed against the entry No. 12, shall indicate its

choice of authorised representative from among the three insolvency professionals listed

against entry No.13 to act as authorised representative of the class [specify class] in Form

CA.

Submission of false or misleading proofs of claim shall attract penalties.

Place: Indore Navin Khandelwal

Date:14-01-2026 Interim Resolution Professional
Reg.No: IBBI/IPA-001/1P-PO0703/2017-18/11301

AFA date:.21-12-2026
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::-?Meta, WhatsApp Move SC

te rribunal ovder asking WhatsApp to
give users a choice on sharing data
withMetaPlatforms Inc or other Meta
companies for advertising and other

“Cos challenge directions
‘":mandating user choice on
«-data sharingafter tribunal

UIPOses,

:upheld CCI's 2213 cr fine ™=
o= watchdog
2 OurBureay termed
= WhatsApp's
New Delhi: Meta Platforms Inc. and  datasharing
WhatsApp LLC have moved the Supre:  policy with
=me Court against the National Com-  other Meta
“pany Law Appellate Tribunal's order armsas
@ =that upheldthe Competition Commls-  abuseof
—=sion of India's T213 crore penalty aga-  deminance

=inst the company forabusing itsdomi-
o—=nant position in WhatsApp's 2021 pri-

svacy policy case.

= Metahasalsochallenged theappelia

In 2021, WhatsApp updated its terms

leave-it” policy compelled users to ac
cept expanded data sharing with other
Meta companies asa condition for con

of service and privacy
policies under which
users were required to
aceept the new terms,
including an expanded
seope of data collection
and mandatory data
sharing with Mera
companies, tocontinue
uslng Whats App.

In November 2024, the
CCI found that the
WhatsApp “take-it-or-

thnued access to Whatsapp and this
amounted to abuse of dominance un-
derthe Competition Act, 2002, Theanti-
frust hody then imposed a penalty of
21314 crore on Meta Platforms and is-
sued a series of directions, including

Against NCLAT Order

prohibiting WhatsApp from making
data l.hnr!n.; with Meta group entitiesa
cossing its services in
- opt-in and opt-
rs, and requiring de-
tailed disclosures on the nature and
purposeof data sharing.

On November 4, 2025, the NCLAT part-
Iy favoured WhatsApp and setaside the
CCI's finding that Meta had leveraged
its dominance in overthetop messa-
ging applications on smartphones to
protect its position in the online display
advertising market in contravention of
the Competition Act, 3002,

However, the appellate tribunal up-
held the 221514 crove penalty Imposed

out choices for us

by the competition regulator Later the
NCLAT on December 15 restorad the re-
gulator's user-choice safeguards and
granted WhatsApp three months' time
tocomply with the remedial directions,
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“Housing Market in Measured
‘Moderation as Dec Quarter
‘Demand Softens: Magicbricks

1

BofA Arm Inks T236 cr Office Lease in Mumbai’s Powai

Kallash Babar

OurBureau

.1 p]\ e of mvar.un_d murie-ralmu with denmnd
.7 % sequentially, even as supp]\ reboe
A4% arross kavn :

Sl

Z16.9% vear-on-year during the quarier th
fpﬂce-nf Appr tion recarded inthe past two years,
oy—indicating a shift towards more stable, value-led
-market conditions amid seazonal and policy-rela-
“ted recalibration,
_= The moderation in demand aligns with festive-sea-
=son spending patterns and ongoing monetary policy
transitions, as homebuyers adopted a
walt-and-watch approach amid eval-
ving interest rate expectations
At the same time, the rebound in
supply indieates cautious confidence
amongdevelopers, particularly inpri-
ce brackets where affordability and
demand depth remain strong, the vo.
portadded,
After two quarters of relative stabi-
lity, housing supply gained momen-
tum, with pan-India listings rising
3.4% on-quarter and remaining mar-
Llﬂrlu}' posithve on an annual basis,
Greater Noida with 8.6%, Gurugram
25.1% and Noida 4.8% additions emerged
key o umnlm:m & o new supply.
= The revival was largely concentrated in the mid
E‘g_-nrl(l upper-midsegments, asdevelopers increasingly
-aligned new launches with end-user affordability
“thresholds, In the National Capital Kegion, mid and
) ,;uppe:‘-mid segment supply rose 27.9% each in Grea
ter Noida and Gurugram and 13.4% in Noida, while
luzxury supply showed signsof moderation.
po.- Pricing trends indicated market stability as resi-
w1 -dential values continued to rise, the pace of appreci-
ation moderated significantly, signalling a trans
ition towards more rational pricediscovery.
E—: Marketmomentum in 2026 is expected tobe influen-
eed by interest rateclarity infrastructure execution,
“and continued allgnment of new supply with affor-
E_fdabilirythrosholds.

Ll

i: Bank of America’s{BofA) captive
services arm BA Continuwm India has lea-
sed about 100 s ft in a commercial tower
in Mumbais Powai locality for more than 11
Vears,

The leased area covers two floors of the
Chalet Hotels bulldingand it entalls a to-
tal rental payout commitment of more
than £236 crore during the lease period.

The agreement has a stepped escala
tion clause, with rentals increasing by
15% over the last paid rent on October 1,
2027, and thereafter by 15% every three
vears.

BaA Continuum will pay astarting monihly
rent of #1.43erare orabout 2120 per sq fifora
chargeable area of 111,023 sq fi. The temant
will also bear common area maintenance
chargesof 0 porsa ft per month.

GROWTH MOMENTUM

Demand for
M commercial property

acrossindia'skey
cities is gaining pace since 2023,
servingasanindicator of strong
growthinthe office market
parking slots, The loek-in period under
the lease is three years. showed docu
mentsaceessed through CRE Matrix, are.
alty data analytics platform.

The total rental outgo over the full lease te-
nure of more than 2236 crom excludes com-
mon area maintenance charges. The lease,
registered on December24, hasa tenureof 10
vears and nine months, with both lease and

Tanu-

The transaction includes a security
positof 2859 croreand provides forZear

rent scheduledfr
ryl

BofA declined to comment while K Raheia
Corp-hacked Chalet Hotelsdidn' trespond to
an email query.

Demandd for commercial property across
India's key clties is gaining pace sinee 2023,
serving as a strong indicator of the strong
growth momentum in the office market,

Acvording to JLL India, 2025 saw a new re-
cord with 83.3 million sq, f of gross leasing
volume With global flrms @ unting fora
rabust 584" share, India’s positionasastra-
tegic husiness huboffering genunine stroctu-
ral tailwinds was reaffirmed during a pe-
riod marked by global uncertainties,

Powai has emerged as a key suburban offi:
ce market in Mumbai, benefiting from pro-
ximity toresidential catchments, availabili-
ty of Grade A office buildings, and connecti-
ity to the eastern and western suburhs and
the international airport. The micromar-
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ket continues to attract global bility
centres, technology firms, and finaneial ser-
vices firms even as new supply remains
constraiy

COMMERCIAL SPACE SOLD FOR 2559 CRORE
Actor Jitendra, Son Sell Property to NTT

major hadacquired two land par-
celstotalling 2 4acres along with
an IT park in Mumbai's western
suburb Andheri from the acto
companies That tran saction, va-
IuedatTE55 crove, wasr th:

Kailash Babar

Mumbai: Bollywood actor Ji
tendra Kapoor and his son Tuss
har Kapoor's companies have
sold & commercial property in
Mumbai's Chandivali area to
BTT Data’s subsidiary NTT Glo-
bal Data Centers & Cloud Infrast-
ructure India for 559,25 crore,

Thecompaniesownedby theac-
tors, Tushar Infra Developers
and Pantheon Buildeon, have
sold the property, DC-10 Buil-
ding, with 325017 sq ft built up
area, located in Balaji IT Park,

Last vear, the malti-

in May.

The latest transaction, regis
tered on January 9,
ted stamp duty charges of 75.61
crore, showed documents revie-
wed by Square Yards on the In-
spector General of Registration
and Controller of Stamps, Ma-
harashira.

Asof early 2025, NTT operated
15 data centres across key cities

Mikita Periwal

DMumbai: Cement compani

Cement Cos to see Weaker
than Usual Earnings for Q3

quarter is the first full quar-
ter after a reduction in GST
rates for cement, prices have
been weaker evenafter being

es are set to witness weaker-

adjusted for the GST mte cut,

al earnings for the
December quarter, as a GST-
led moderation in prices, we-
ak demand from the non-tra-
de segment, and higher cost
of raw materials weizgh them
down.

Campared to the seasonally
weak September quarter, ce-
ment prices aredown arcund
3% pan-India in the October-
Decomber period, with sout-
hern and eastern India

has attrac-

Delhi-NCR,

pational information technolo-

gy infrastructure and services ta.

Chennai, Bengaluru, and Kolka-

nessing the sharpest correc-

The average price of ce-
ment across India per bag
of 50 kg was around £333 in
the December quarter
down from 2372 per bag in
the September quarter, and
2358 in the comparable qu-
arter last yearn

This weakness in prices,
along with higher prices of
pet coke, will impact the ear
nings before interest, tax, de-
preciation and amortisation

tions. While the Ik b

{Ebitda)of cement proch
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HON’BLE SUPREME COURT MONITORED HOUSING
PROJECTS THROUGH LD. COURT RECEIVER

Executed by NBCC (India) Limited

Bulk Sale of inve

o)
ASPIRE

SE

Aspire Silicon City
Ph-1V, Sec-76, Noida, UP

GE

with modern amenities.

(1} 4

Inventory-3BHK & 4BHK spacious apartments

Mear Spacorum Mall, Moida. Mearest Metro Stations
are Moida Sec-50 {Aqua Line) & Sec-76 Metro, and
AnandVihar ISBT & Railway Station - 25 min.

Aspire Leisure Park
Techzone-IV, Greater Noida (W), UP
Inventary-3BHK & 4BHK spacious apartments

with modern amenities.

Mear D-Mare and Anand Vihar [SBT
& Raitway Station - 30 min.

£y v 154

L4

Aspire Leisure Valley

St

with modern amenities.

Near D-Mart and Anand Vihar ISET
& Raitway Station - 35 min.

gy Iy ay

[:14

Techzone-1V, Greater Noida (W), UP
Inventory-3BHK & 4BHK spacious apartments

Last date of submi

E-auction will be held on: 16.01.2026 |
EMD Rs.9.70 Cr.to Rs, 20.90 Cr. |
6 Packages Ranging from Rs. 485 Cr.to Rs. 1,045 Cr. I

with modern amenities,

Mear D-Mart and Anand Vilar 1SBT
& Railway Station - 30 min,

n of EMD: 15.01.2026

Aspire Centurian Park

Techzone-1V, Greater Noida (W), UP
Inventory-3BHK & 4BHK spacious apartments

For more details, please visit our website: Please scan
www.nbccindia.in | www.receiveramrapali.in d;[sa&?;ﬁr
Or Call: 9772907414 document
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